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(1) Need to check indecent display of
Women in advertisements
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(iii) Research to identify Commercial-
ly viable raw material for newsprint

DR. KRUPASINDHU BHOI (Sam-
bulpur): The newsprint industry is
facing g crisis due to inadeqguate pro-
duction, inferior quality of output
and the inability of the country's
three newsprint plants to step up
production in the near future. Indige-
nous production of newsprint last
year was 63,000 tonnes against the re-
quirement of 2.4 lakh tonnes, The situ-
ation is likely to be worse this year, as
some mills have been suffering pro-
duction loss mainly because of erratic
power supply and frequent trippings.

The dwindling raw material resour-
ces, the dependence on official agen-
cies for the supply and the cost es-
calating constraint in regard to pollu-
tion control regulations are among
other inhibiting factors which have
led to the crisis in the industry.
The delay in improving the situation
may lead to the closure of some in-
dustry. Thousands of workers, most
of whom are tribals, may be thrown
out of employment, The removal of
crisis from those industries is a ques-

tion of life and death for those
workers.
Therefore, Central Government

should intervene in the matter. I sug-
gest to the Government to intensify
research to identify commercially
viable raw material alternatives and
develop appropriate technology for
optimum utilization of available raw
material, All possible effort« <hould be
made by he Government of India to
heln the three newsvrint plantg exist-
ing in the country.

(iv) Need for raising the financlal li-

mits for Construction of Hostels and

residential School'y for Scheduled

Castes and Schedu'sd Tribes Students
in Tribal Areas of Orissa

*SHRI LAKSHMAN MALLICK
(Jagatsinghpur): The estabishment of
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sdequate number of residenial
schools for educational development in
the tribal areas of Orissa has become
impossible due to constraint of resour-
ces,

The existing ceiling prescribed by
Government of India in repect of
Tribes and Scheduled Castes students
at present in the plains area is
Rs. 4,630/- and in repecst of hilly
greas, the ceiling is Rs. 7,600/- per
student. But the prescribed maximum
limits for the hilly areas and the plain
areas are indequate.

It is not possible to take up cons-
truction work with thig amount as the
cost of construction materigls, such
ag wood, cement and steel has gone
up in the last few years. Therefore,
I demand that the prescribed limit in
respect of the construction of hostel
and residential schools under the cen-
trally sponsored scheme should be
revised and enhanced to Rs. 10,000/-
and Rs. 15,000/- for the plain areas
and the hiily areas, respectively.

Government of India is providing
agsistance to States including Orissa
on 50:50 basis for construction of
hostels for S.C. and S.T. girls; Simi-
lar aessistance be provided for the
construction of hostels in different
States for S.C. and S.T. boys.

{(v), Conservation of Lord Jagannath
Temple at Puri

SHRI HARIHAR SOREN
jhar): I invite the attention of the
Government of India for the proper
conservation of Lord Jagannath Tem-
ple at Purl. Thig 18 one of the world
famous archedlogical monuments
which has been included in the list
of Ceptrally protected moenuments.
But it is g matter of regref that dye
a on has pot heen paid to ihe
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congervation of thig temple, The
Muktl Mandap in the premises of
Puri Temple is in dilapidatad
dition. The roof has been sustainsd
by wooden props. This cawsed consi-
derable resentment among the large
number of tourists and pilgrims who
visit this temple every day. There-
fore, immediate repairs of Mukti
Mandap is of peramount im-
portance. The main temple
continues 4o lesks and sag.
The plaster of the temple has
been removed but the conservation
work has not been done properly.
This temple represents ancient cul-
ture of Orissa and is famous for its
beauty and splendour which attracts
a large number of touristg from all
over the world. Thé Government of
India earns foreign exchange worth
several lakhs of rupees from the fore-
famous

3

temple.

Government of Orissa has been ma-.
king fervent appeals to the Central
Government time and again to take
proper conservation measures for this
tempie. Despite this, no step hase
been taken so far, for the proper ove-
servation of this monument,

In view of this, I urge the hon.
Minister to take immediate steps for
repairs and conservation of the Mukt!
Mandap. Conservation work in the
main temple should be taken up with-
out any further delay.

(vl) Need for controlling illicit feeling
of trees in Himachal Pradesh

SHRI T. S. NEGI (Tehri Garh-
wal): During the past 33 years or so
the forest cover in Himachal Pradesh
hag shrunk to about 19 per cent of
the State’s total area as against over
39 per cent in 19048 when Himachai
Pradesh emerged as a separate od-
ministrative unit. Vandalisation ¢f
its woods has been systematic and
relentless. If comtractors enjoying

*The original speech was deHvered in Oriya



